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The question was put and the motion was adopted.
7Y I1S] He1: HelaaT, § I o1 QR 1fid & gl

THE VICE- CHAIRPERSON (DR. AMEE YAJNIK): Another Bill for introduction. Shri
Ashwini Kumar Choubey to move for leave to introduce the Water (Prevention and
Control of Pollution) Amendment Bill, 2024.

The Water (Prevention and Control of Pollution) Amendment Bill, 2024
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The question was put and the motion was adopted.
..(Interruptions)..

THE VICE-CHAIRPERSON (DR. AMEE YAJNIK): | did hear the Ayes.
...(Interruptions )... | request the hon. Minister to introduce the Bill.
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MOTION OF THANKS ON THE PRESIDENT'S ADDRESS - Contd.

THE VICE-CHAIRPERSON (DR. AMEE YAJUNIK): Hon. Members, we now resume
the discussion on the Motion of Thanks on the President's Address. Now, Shri
Tiruchi Siva. | think, you have twenty-nine minutes to speak.
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SHRI TIRUCHI SIVA (Tamil Nadu): Madam, Vice-Chairperson, at the outset, | would
first thank the hon. President for having pleased to deliver her Address to both the
Houses of Parliament and also for having read that document of the Government
without fracturing it, unlike some of those appointed by her in various States. This
Government is anti-federal, anti-secular, anti-poor, pro-rich, anti-women, anti-
MSME, anti-CPSUs, pro-corporates, anti-farmers, anti-labour, pro-centre and anti-
regional. Why | am telling all these things! It is not an evasive accusation against the
Government or alleging them without any base. In the recent days, after this
Government has taken over power, there are some blatant attempts to undermine the
regional parties and the local issues. There is a step-motherly attitude, we witness
and we experience. Take, for example, the devolution of revenue shares. The 14
Finance Commission recommended 42 per cent whereas what we are getting is not
that much. It was 34 per cent, then 31.3 per cent and, now, merely 25 per cent. It
was in 2021-22, Rs. 1.70 lakh crore and next year, it came down to Rs. 1.40 lakh
crore and, now, it is Rs. 1.24 lakh crore. Tamil Nadu is the largest contributor of
direct taxes to this country whereas for 1 rupee, we pay to the Union Government, the
Tamil Nadu Government is getting 29 paise. Whereas, U.P., if they pay one rupee,
they get 2.73 rupees, 2 rupees and 73 paise. What is this disparity? Why is this
discrimination? You say that the country is one. You say that all are equal but why is
this sort of treatment? By way of this GST regime, the Tamil Nadu Government has
losses estimated to be around Rs. 20,000 crore rupees. It was a hasty
implementation of GST. We have experienced a lot.

And there are other problems. Legislations passed by Assemblies are not able
to be carried over. The elected Government, which is in the Assembly, do know the
needs of the people and they legislate laws. But, the Raj Bhawan stands as a
stumbling block and many of the Bills that have been passed in the Assembly have
not been accorded sanction or assent from the Governors and, because of that,
many State Governments are limping, especially, the Opposition ruling parties. The
Opposition ruling parties wherever and in whichever States they are ruling, they are
being treated in a manner that the Central agencies enter in and arm-twist that
Government as well as the functioning of the Governments. Moreover, very
importantly, recently, there was a very bad flood in Tamil Nadu. There were torrential
rains and before that there was a cyclone. Chennai and southern districts were
affected too much. We demanded immediately, towards relief, Rs. 5,000 crores and
we were given only Rs. 450 crores, which is not even ten per cent. Later, for the
overall estimate, the Defence Minister came to the spot and he had an overall view of
what happened there.
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The Prime Minister was met by the Chief Minister of Tamil Nadu and he gave an
estimate of Rs.37,000 crores demanding as immediate relief; nothing happened.
Then a delegation of all party Members of Parliament came and met the Home
Minister and to the delegation, the Home Minister assured that it will be done. But
nothing has been done. So even at the time of distress, they just witness as to how
the States which are being ruled by the opposition parties are suffering. This is not the
way a Union Government has to treat a State Government under a federal system.
That is why | say, it is anti-federal. It is not just alleging an accusation against them,
but it is a fact because of that. Take, for example, my neighbouring State, Andhra
Pradesh. | have been hearing them for the past ten years, cutting across the party
lines, after the Andhra Pradesh Reorganization Act in 2014, they are demanding for
special status to Andhra Pradesh. Polavaram project is very acquainted to us.
Nothing has been taken care of because it is not ruled by the BJP. Ten years have
passed by. They have asked for the special status and they are still demanding it,
which has not been acceded to. So, this is the way the States are being treated by
the Union Government. We say, it is not fair. Why ? | say it is unsecular. | would like to
remind about the Citizenship Amendment Act. That Act was brought. Of course,
apparently, it seemed that India is very genuine and very generous in accommodating
those who have been religiously persecuted in the neighbouring countries, to be given
citizenship. But that Bill which later on became an Act, very clearly said that three
countries are selected—Pakistan, Bangladesh and Afghanistan; and from there, only
selectively five religions,—Hindus, Christians, Parsis, Sikhs and Buddhists—will be
accorded citizenship who have registered before 2014. Our question is: While you are
SO generous of giving citizenship to people who have been persecuted, why have
Muslims been deleted from the list? When you have taken three countries, why have
you not taken another country which is a neighbouring country, Sri Lanka? From Sti
Lanka, 1.5 lakh Tamils are in India without citizenship. The torture they are undergoing
because of lack of citizenship cannot be described and we have represented many a
time but it has not been taken care of. So, when | gave an amendment that there
should be religious as well as ethnic persecution also to be included for people from
Sri Lanka, to include the Muslim community; that amendment was defeated by this
Government. So also is the issue of triple talag. When triple talag was brought, they
said that it is in favour of the Muslim women. Everyone said, 'Oh, it could be." But
actually, it is to victimize Muslim men. It is the protective approach that a Government
should take and not a punitive approach. And why | am telling this is that | brought a
Private Members Resolution to legislate for the welfare of the widows. Madam, 4.5
crore widows are in India and, in Vrindavan alone, 1.5 lakh widows are there and
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those are of 20 to 60 years of age. Nobody takes care of them. They are there
begging, they are there pulling rickshaws, they are being exploited by some other
people. Some NGOs are taking care of them. | brought a Resolution. We need a
legislation because the Government of Tamil Nadu has given so many schemes for
widows. For your kind information, | would like to remind the House also that the
Resolution was defeated. When you say that you are fighting for women's cause, you
say that triple talaqg is brought for the Muslim women, but in actuality, it is not so. The
undercurrent is to punish the Muslim men; had you been with the same intent, you
would have supported the widows' welfare resolution also. So, they take a double
standard. So is the Women's Reservation Bill. They say that they have fulfilled the
long wish of political empowerment to women. When? After census, after
delimitation ! It is far-fetched. It is like extending a carrot before a horse and making it
run. They give an impression to the women that the Government has passed the
Women's Reservation Bill, but it is not so. | suggest to the Government, if at all you
want to empower women, don't go for that.

Again, | would like to cite my State as an example. We are giving 40 per cent
reservation to women in employment. Why don't you give that? My Private Member
Bill for that also is pending, which has not been taken into consideration. So, it is
anti-women, it is anti-secular, it is partisan towards some religious people. See,
everyone should feel secured in this country. | have repeatedly said, when India's
partition took place, Muhammad Ali Jinnah said, 'All the Muslims come to my country
Pakistan, which will be for Muslims'. The Islamists in this country said, 'Yes, we are
Muslims, but India is our country', and they stayed here and they sacrificed for the
country. So many of them are in the military. Take for example, Dr. Abdul Kalam.
How many have done that? But why you should treat them in this manner is our
simple question. Everyone should feel secured, but it is not so. We have to think
about all these things. So, when | say you are anti-secular, it is all with base and
reasons. When | say anti-women, it is also based on what has happened to women
community by way of this Government's approach. Again, | said it is anti-poor. My
colleague, Mr. Sukhendu, quoted many things. The per capita income in India for a
person, compared to China, is one-fourth of it whereas in population, China and India
are one and the same. | would like to say another thing, which is very shocking. | am
very unhappy to say about my country's situation here in the Parliament, which will go
across the world, but the Government's handling of situations is not in the right
manner. | have to tell that. It is our responsibility as a citizen, as a Member of
Parliament, and, of course, in the interest of the country. India ranks 139" place in the
Hunger Index in the world. And, in the G-20 countries, you are so proud that you
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have been successful in conducting G-20. The lowest per capita income among the
G-20 countries is of India's. But you are climbing high that you have conducted the
G-20 summit very successfully ! Twenty-two crore people are suffering from poverty.
That also was mentioned. Even the President's Address said, Garibi Hatao was once
a slogan, but now we have uplifted 25 crore of poor people from poverty. Where from
has it come? Twenty-two crore people are still under below poverty line. And what is
the index? What is the parameter of 'below poverty line'? For a rural person, for a
rural family, it is twenty-seven rupees per day, eight hundred and sixteen rupees per
month. For one who is in the urban area, it is thirty-three rupees, thousand rupees
per month. One can imagine how a family can survive with thousand rupees or eight
hundred rupees. But on behalf of the Government, the President's Address says,
'Oh, we have uplifted the people from poverty, and India ranks fifth in the global
economic power and soon, we will be in the third place'. All because of the
corporates! You are anti-poor and you are pro-corporates. That is what we are
telling. Ten per cent of our population gets 57 per cent of the nation's income. Ten
per cent of the population enjoys 65 per cent of nation's wealth whereas only three
per cent of the nation's wealth is possessed by 50 percent of the population. Let them
please explain to us how you have uplifted people from poverty line. This is the
condition of the poor. Under the MGNREGA, earlier the number of people who are
benefited was 4.14 crore. Now, it has increased to 6.16 crore. After the COVID
impact, how many things were affected? Have they been restored? Has it been
brought to the position? No. The Government was concentrating on other things the
oligopolistic conglomerates; some have a control over all the substantial parts of
economy and even on policy matters. | don't want to tell who it is. Everyone knows
when Parliament's whole Session was taken away by that. Some people, who own
everything, control the entire economy of the country; it is all private business people.
The MSME is a very important sector. A question was raised in the morning. It
provides employment to 20 crore people. Sir, next to agricultural sector, MSME is the
only sector which provides more employment. Its contribution to GDP is 29 per cent.
In the exports, its part is 45 per cent. | am the Chairman of the Committee on
Industry. | know very well as to how we are patronising it. Madam, you also know it
very well, being a part of it. So, MSME sector is not patronised to the extent it has to
be. A number of units fell sick and went out of it. A number of people came to the
streets. One MSME unit gives employment to five persons. But, it is not being taken
care of.

Madam, let me tell the House that the loan default of only 2300 individual
enterprise companies is to the tune of Rs. 2 lakh crores; 2300 business people's loan
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amounts to Rs. 2 lakh crores and Indian Banks have written off Rs. 5.3 lakh crores to
corporates only. | said 2300 equal to 2 lakh crores, these numbers are very big. The
total number of MSME units in our country is about 6 crores. Whereas the NPA of
about 18.65 lakh units or maybe 19 lakh units is just Rs. 16,340 crores. Madam, these
18 or 19 lakh units employ about 1 crore people and their loans to the bank's NPA that
has not been repaid is only about Rs. 16,000 crores and whereas 2300 business
people have got Rs. 2 lakh crores and not repaid. Also, their loans of about Rs. 5.3
lakh crores have been waived off. This is all alarming. What is happening? This
Government says 'Maximum Governance Minimum Government. But, minimum
achievement more trumpeting. They have spent Rs. 4,880 crore towards
advertisement, that is, public exchequer's money. But, what about the agricultural
sector? Madam, all my colleagues in the House can recall as to how the farm Bills
were passed in the House. You can be proud to say that we have passed so many
legislations. But, as many other Members have pointed out, the Members of the
Opposition parties, who raised voice against the Government or pointed out the
errors of the Government were all suspended and sent out, and you have passed the
legislations. The scrutiny of the Bills are also not like that. In 2014, what they often
pointed out is about the UPA Government. During that period, 71 per cent of the Bills
were referred to the Parliamentary Committees for scrutiny. But, now it is only 17 per
cent. Why ? Initially, it was 71 per cent and now it is 17 per cent which means they are
not dependent on the scrutiny of the Bills. In the House, the discussion will be of one
hour or two hours or three hours. The time allotted for a Member will be two or three
minutes whereas in the Committee, it will be an elaborate debate. The stakeholders
can appear; the Government is bound to come and reply and make alterations and
their recommendations will be considered seriously, whereas now, all the
Parliamentary Committees have become insignificant. This is the way they are doing
it.

Madam, Budget for agriculture is going down year by year and the budget for
other things is increasing like for Department of Home Affairs and Defence. That is
okay, but, why is the budget for agriculture going down? Madam, agriculture is spinal
cord of India. Again, one can recall the 2008 economic recession, when the whole
world was suffering under it. It emerged from Europe and affected the whole of the
world, but, not India only because of the public sector units and the agricultural
sector. But you are killing both of them. The farm Bills were brought with what intent !
It was to encourage some corporates. And it was passed when the House was not in
order. When the farmers from all over the country came to roads and agitated, it was
taken back. The budget for agriculture is coming down and the exports of farm
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produce is banned; wheat was banned in May 2022, broken rice was banned in
September, 2022 and onion was banned in December, 2022. The farmers are not
encouraged, their produce is not allowed to export, they are not patronised. The
prices of fertilisers are going on increasing and input costs are also increasing
whereas the price of the agricultural produce is not proportionate to the expenses.
The Government promised that they will double the income of farmers, nothing
has happened. Again, we would like to say how you said two crore employments will
be generated and so far only seven lakh employments have been generated. But the
need is of seven crores. You said that 'fifteen thousand' rupees will be deposited in
everybody's account. ..(Interruptions).. Yes, fifteen lakhs, sorry. ..(Interruptions)..
Fifteen lakh rupees will be deposited in everybody's account after unearthing the
black money. Someone said, 'No, no, we did not say like this. If at all we unearth
the black money, that will be equivalent to fifteen lakh rupees in everybody's
account.”" Have you unearthed? Have you deposited? No. So, all are election
Jumlias, as they themselves have said. So, the farm Bill was brought in that manner;
abrogation of Article 370 happened in a disorderly manner; businesses are not being
conducted in the manner as it should be. So, many were in silence when Manipur
problem was there. Everybody knows it, when you say about the North East States
that you are taking too much of care. What happened in Manipur, the whole world
was watching the clashes that happened between two groups. It totally stagnated
everything in the country. How women were treated, everybody knew. What we
demanded - just an explanation from the Government. What for is the Parliament? It
is a debating forum. We have to debate; we have to deliberate; we have to decide.
The Government is accountable to the Parliament; the Parliament is accountable to
the people. When the Members of Parliament come to the House and demand an
explanation from the Government, there is only silence. When there was No
Confidence Motion in the Lok Sabha, even then, explanation was not given. So,
about Manipur, nothing has been resolved so far and no explanation from the side of
the Government. Two persons intruded into the Parliament despite the security we
have here. We were not allowed to discuss about it and no explanation from the
Government. We asked nothing out of the way. What is happening in the country, we
want to know and the Government is accountable to the Parliament. You come here
and explain to Parliament which will be told to the people. But it is not so. So, | am
restrained because of my time and | have to give way to my colleague, my sister,
some areas for her to deal with because this Government has spoiled this country in
many areas, but something has to be left for her. Very importantly, | have to tell, as |
said, the Finance Minister has come, kindly take care of the States, about the
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devolution of funds which are reducing year by year which we are very much
concerned about. So also take care of the Tamil Nadu Government's demand for
flood relief and cyclone fund for which we have been asking but have not been
accorded so far. The right thing is she has come, take care of the States which are
being ruled by opposition parties also. Madam, in conclusion,l have to say that
Mahatma Gandhi envisaged a village India; Pt. Nehru built a modern India; Lal
Bahadur Shastri aspired for a kisan India; V.P. Singh created a social justice India;
Manmohan Singh, a globalised India; hon. Narendra Maodiji is taking de-federalized
India. We are very sorry for all these things. Ten years have been given to you. In
these ten years, what is the net result? The progress report shows more poverty,
more poor people, and more unemployment. Small scale industries are being
crushed. Many corporates are having their hands upon them. MSME has to be taken
care of. All these things when we say, we can just remind them one thing, remind
them of the ICC World Cup Series which happened. Ten matches the Indian cricket
team won like anything and much hype was made for the final match. Even the Prime
Minister went; everyone was there. The whole nation was proud and nobody looked
after any other thing. The team which won ten matches lost miserably in the final. So,
also you might have secured two Lok Sabha elections; two Lok Sabha elections you
have won, you would have won the by-elections, but 2024 election like the 'IPC'
World Cup Series for the Indian cricket team, this will turn out to be for the present
Government.

Again, | say, we are here and they are there and not able to tolerate someone
who is in power. We have witnessed, we have experienced and we have suffered. We
have to uphold federalism. We have to be a secularist country, States have to be
protected and the youth have to be taken care of. Labour has to be taken care of. We
should be in India, in its own form. Since you have not done it, in the 2024 elections,
the INDIA Alliance will win and bring back India to its original place. Thank you.
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JTER TR ST | S99 ORE W 89 Y 'Tdh YR -3 qRd' 917 U101 ?

HEIGY, 3R H &Sl B 91d B, ol [Usel 14 98T H31 §U 8 3R el 67 AT
P BRIBTA | 55 R BRI BT Dol (o1 AT el 1 Arat | werns #=2 9ray <ft 3
FTHH 100 TG BRIS, AT 3 T SATGT DT DSl (oAl G311 &1 AT Bl Dl Bl o
foram, 3fhT &1 Y T fora fop ST Jex ) BTord WRI B A2 & A &) 89X
Tl RIT W ©, 3R I8 ST ©, I SHGT Had W ihsl g Bial & fb Theiarns
fehaTT g3TT 27 98 9¢ Y81 © U1 6 Y81 87 I8 9¢-°< V8l & - VAT [Usd dTd, §9 4Tl
1 ol BRI O 81, gfop Tolige aRved d Rafeewh gaR fhav 9g &, fpaq o © -
T8 ST IS, ISP 3MTST B 39 YA HUICIT T8l PR I8 &, dicth gam d
I5d 9N V¥ S §, B4 O UBTSI &, IS¢ UIY & Ga Bl 3N odr ST 8, B4
IS T &, oAb Talldel UHSI3Ts STHal BT il IR T, I8 FSTars T gan 2l

ABIGY, TP AIdRA shfec ST Bl 81 919, 3R 7T § 319 STRiT, a1 foeft
P SYR - W TSl Bad © (b S9D] SUR T <1, Hifdh I dI 919 &f 8! Bl
g1 SIP] YR Hd AT, $P Yool IR U 781 ©1 Th MMSH VAT BIT &, Rorad forw
$Ed & [P U SYR T I, I8 AMTRT 99T BN I8 TP shise ST Bl B
MUk hise B1S ®F WY ST Bt B, T2 &1 ¥ spfse e g1 81 g e 4
WW@WWstagnant%,WWW@%%@WWW
ST, AR gl g S, WR faewn § gqR) srelegearer & ufy |l § 9gd SIrel
Wﬁ%@lﬁéﬁ%lwmdepredaﬂoné@,Fﬁ’ﬁﬁ\‘ﬂ%&ﬁﬁmw
STelR 54-58 U o JATRAUTT T3 Bl AT AR TS I8 80 BYY UR HR AT 81 BH
IR-IR HEd & & faeeN § 9RT 919 91 g1 faeen § 99 39 o1 8 - faeen § 9
31 B TNID F 9T 8, T U AN WG 3R FART WD 8, I FAN Bellaed
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FIER b PR faaen d qRefard gidl 8 3R gax1 8Idl & — 411 31qeh I fbas
U1 7, 39 I= fha 499 &1 Fahd &, d MMUBI 3MMUd U F 21 ¥ Hl| 3R
STeR & fa<md & $uar fiRAT ® - Ue #5300, 91 Sft 9 U6 R $ar o fb o9 faqer o
SY BT gor FRAT 2, 79 < &1 41 BR1 8, § 399 9894 § - Fifead su 4, <o
&1 949 fRT 51 1ofl STe 9, el o 9 e dffthe fxadn 8 &1 IR et o
foram, 9 IR 7 @ forn, U or<w 919 B, B @Iy, Afhd 9 9 91 Bl
heRCH! THRA T8l & [ 3UD! IRl e ol o

AR, ggel WITSHl bt RUICH 9= 9gd 1 Biadl 211 39! A1E BT feh ATTSHT b
R R WReR R ST wal off| iosh wadr § fh TRER ST conceal ®R & B
3IVIR 3119 2021-22 B HIYSi RYIE ST, 1 gd TR STl Dl conceal B DI d1d 31Tg
g1 IR H JASNIR & UeT H 91 H, dl Alal S 7 6T o fh T BRI & M9y
ISR 31, I8 ISHIR B8l T2 31T 45 Tl § Jad SITe] Fggie 81 oxdl
IASEATIHE A SITET 2l R JASHATIHE ST Rl 87 Ub R WhIF Bl
oft, AR & U BIT &, MU= HRI H U geT fAU 3R wxdl FsArgie §¢ 3T,
¥[C 377 R AT, AT I8 U 3T b 81 BT §H STl SIS SHYAHE UR
B DHRAT TSI H 5! A 4 U9 U0 o b AR 7 el a4 A1l H fha]
TRGRY FHRAT < &1 SqBT SR 31T b I8 Fad ufeohar 2, e Als § o8 dx 3B
g1 H BT 6 ST 91¢ 1 ARg & AU Glell U8 &, 9o $d ddb 4 Bl W o,
SHD] IR 3T b Ig FAd Uisha1 2, e Al H & &R W2 2| $© Wl I 49
SIRTT, 3MUdT IR IS8T BIAT § fo |dd ufshar 8, e 9ie § & 9d 381 21 #
HRBR B criticise TE| BRAT ATST §, dieeh Yk FHE I8 I 1&g b A1 ol
HIBR b U FHBT IR T2l § I IR 8, I GRBR IH GUMT I1e<! &l UH H, 84
B G F? O IR GUM A, Tl A B I317 A DIl Dbl GHTGTIRAT BT
HIT BNM? 59 U 319 Icb | B el et 314 SRATIT A $© AN DI SORITA H
1B & folg AT 77| 98T & J& #31 3R T8I ! il WA S uTe] 8, 98 BTl
STh PN HE Vel § T g9 SORTIA U1 AT 81 SORTIS § TTSTs Il Y&l g1 &7 31
YT I BT SORTIA TSI, 370 I BT ATBT HR & (77 ASTH? T8 SORTIA ATb
B ST BT 8, Riifh SHB S H b U9 A el a1 §l 98 eI | T8l S
BT 2, 1 39 W &H G B DI AaTIdhd] Tal 31 T 4 R H¥ a1 ? I,
Wﬁﬁwﬁmﬁmlﬁwﬁwﬁaﬁmwlw%*nﬁﬁcmwa:roﬂ%
@I SN 91 Dl T8 AT, I W O 61 gall, olfhd a8 S[H T, I B a7 (ST T
%\' g9 99 accept dY forar gl Udh Corruption Perception Index gIal %\* Eﬂ'ﬁ Sill
STAURY] $exAY 8, S99 81 9397 Hax {31 81 0ut of 180 countries, we have been
ranked 93™. Bhutan has been ranked 26th way above than us. Sﬂqﬂiﬁlﬂiﬁﬁ’cﬁ@
1 27T, &9 SR, IateT 31k 9T ST o2l 9 A <11 €1 89 &l 97 971717 I8
Rt T 71 996 I8 SITUI §H 4153 99941 8, 89 Ad] fadhx B1H BT 7, TR 0
B ST T, B 3T BTl Dl GHATIAT Dl YR DV ?




[ 5 February, 2024 ]

TR, Ye1d Bl 91 B E1¥eld U 98 g1 fSuTeHe 21 519 el a=d 4 pa 8
Tfore T8l 81 Tl 8, < 98 H¥1 W by © fb 7=, g1 1o TEl e g, o |
WWW@%\’ ﬁﬁ?ﬁwmliﬁ%ﬂﬂm Trﬁcomplloated%\r SIS
2, 90 RepTd e Bl 1 <aT &, ) 399 WRBR &) a8 Frafy a9 78 8, ared A o
TS © {6 391 Reid 7d BRY, 39 v IRIU 3R IR -UTa 75 diel < H o 1Sy
MY YTd Y RGBT BT BT §o7T Bl MT-fehT A3 Yof of 3T 1! 97d W i &,
Yz Hd -l flT%Q, e gl ﬂT%Q, AfbT not at the cost of entire Railway
Department. 3T U8 $© AT H IH SIS Bl Hax B fSeT a7 {31 7 3iR
37T IR ST UR ¢ DI FolT 3 PR I8 &1 H ST AT81 § [ ¥erd S ISR Pl
FT gAT? TUeel Al A1eT 9 11 g9 1 Yailsed §Y - 2014, 2016, 2017, 2020, 2022,
2023 - 2023 § Al IR YRITSCH §UI I8 B4l G 87 BRI ¢4 I3 500 fhalHex
gl 8¢ &1 Wie ¥ 781 9l I8! T, d JRDpd ¥ 100 fhaAHIeR ulit 8¢ &1 Wie g HR
B 7, A 399 fSXa 81 &1 Bl 3R 1Y fevede R Higsh & Ruie <, a1 98
RUIE wacdl 8 6 S Yol &1 geRYT 8, I R 81 78 8 3R ITD! gl IS e
&I USRI R 81 TS &, Sdh] g4l 7161 I8 ol Yo ob H Sl H< 4 Bl 918y, 98
2l 81 38! B LL(HHY G| ’Eié:l)... Sir, | will take some more time. 63 AT ﬁ“cﬁﬁﬁ
<9 &1 Tl 8l &l

JITRT TRIRH IR, O &9 {999 & IR H 919 BRd &, a1 SART <97 foad iR
ATATRM & THTH & forv o1of Y81 7, I8 |91 STl Bl

"IF ARG GRIT ¥ TF Q9T
THTTG T oI~ AT ATBA: [Tzl

3R &H Afgetiall, AR &1 FHM T8l HxAl, dI IR fhU 1Y 31w draf &t
ST Tdh B ST T&T IR SHRT Nk 8+ UIeYe B el 2l ST I TeE H31 & U
ST R ST 2, A1 S9! G- & oIy I I W99 8, olfh 519 d FHRIT H 8, o1
@ H &, Al S91d UTH STaR...., H 8] ®8 8] § (&b I8 [Haa! el gl ...(q9g Bl
HdY)... I8 BlIc I BT

MR. CHAIRMAN: Your allotted time is over.
i W< PHAR II6H: IR, § FaAlsT DR BT ¢l
MR. CHAIRMAN: Thank you, Mr. Pathak.

SHRI SANDEEP KUMAR PAHTAK: Hon. Chairman, Sir, thank you very much for
giving some time. 34 T[T e ok ﬁ?ﬁ, MY B ...
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MR. CHAIRMAN: Thank you. If there had been a request from the Party for extension
of time, | would have given that.

SHRI SANDEEP KUMAR PATHAK: Sir, just give me two minutes. | will just close. Just
two minutes.

MR. CHAIRMAN: Okay.

SHRI SANDEEP KUMAR PATHAK : Thank you, Sir. G21 @1 53 g1+ o ol 3T ST
2 fo B8 I Iy B UREGIAT BT RO BRAT TSI X9 5T 6 IR H !
JerIIGTH Si 31R HETh{d qresiifcs Sit 7 4T foran & i
"o cfad Wi arar T I797 T8 HIgle ST
We TV Ble Gvegr Hidl =eile weed [Ava gia Hidh”

UHT S31 §91HT 2, STal 8% ich gl 81, 8% Alth Ju~ al, [hdl & & 4 3y
9 1 8l, W M I B IREBAT Rth fharai § ¥8 715 21 el Bl GRBR 39 W)
HTH PR ! 8l I8l SRR RBIRI 9gd SN &

MR. CHAIRMAN: Thank you, Mr. Pathak.

2l WS PAR qI6H: 8% Sl o CHFIAlNTdhd SRS RBIR 6y, I8 9gd
3t 91 Y| 3red fag™Y S 51 399 93 Bl ethically, politically institutionalize T,
ethics B FST BB 3Tl oil 7 AT AR AT IRfIE BoRIarel S = B B TSI
DI, Thel AR AT DI TSI H AThx SRR foran At it a1 o= - 872
AT Sff & U Hd B B DI UG CT 81 ITP YN 1 g GgAd & b d a1
P8 PR D ol A DIl DI AT BT ISTINT BRY| 47 WRA I H G|
TR BT BT TS, BIs bl T8l B Jbdl gl IR, A9 I o & foU

3MUPT dgd gIdIc|

MR. CHAIRMAN: Thank you very much, Mr. Pathak.

SUPPLEMENTARY DEMANDS FOR GRANTS, 2023-24

MR. CHAIRMAN: Now, Supplementary Demands for Grants, 2023-24; Shrimati
Nirmala Sitharaman.



